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ORDER

On this application, Mr. Yudhishthir Khatao, though initially reluctant to

consider the relief sought by tlic l-iquidator appearing before this Bench, having

thereaf ter realised that it is his duty to provide all records of the company to the

Liquidator, he has agreed to deliver all those records to the Liquidator within three

(3) days hereof.

Accordingly, this Application (MA 67712078 in CP-72512077) is hereby

disposed of.

SD I- 3or -
IIAVIKUMAR DURAISAMY
Member (Technical)

B.S.V. PRAKASH KUMAII
Member (Judicial)

The Cor-rnsel for the Applicant/Liquidator as well as the Counsel for

Ilespondent along with the Ilespondent in person are present.


